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to the Inspectors of DESU are given three- 
phase connection; an'

(c)  if <0, the steps Government propose 
to take to meet the situation ?

THE MINISTER OF ENERGY (SHRI 
P.  RAMA  CHANDRAN)  :  (a)
In  accordance  with  the  provisions 
of Indian Electricity Rules and the 'Con­
ditions of Supply’  of  DESU  3-phase 
power is provided when thr load is more 
than 1 HP for motive power  installation 
and the applicant has got valid municipal 
licence for running  of industrv.  Before, 
however, granting such  power  connec­
tions the genuineness  of  the  demand 
is  ensured,  so as to avoid the possibi­
lity  of the ase of excessive load.

(b)  Both DESU & l>!hi Administra­
tion  (Electricity Department)  have 
reported that no  such incident has come 
to thHi notice.

(<■) Does not arise.

Revenue from Radio  Licences

l«0f)  DR.  v\s\vr  KUMVR 
PANDIT . Will till- W.nvori «»l INFOR­
MATION W'D  JJROMJC \SI’iNG be
pleased to state :

{A)  what is die total number of Radio 
Licences in force foi the \car 1978;

(b)  bow much Revenue from  radio 
licencê is received per year and what is 
the amount  of collection chargch for a 
receiving the revenue ;

(c)  whether it is a fact that compared 
to  tbc  population  ol  the  country 
number of licences is very small; and

(d) as a means of ituu media has the 
Government surveyed the  number  of 
licences in rural and village areas ? \

THE MINISTER  OF  IMFORMA- 
TION AND BROADCASTING  (SHRI 
L. K.  ADVANI ) : (a)  The figures 
regarding  the  total  number of 
Radio  Licences  for  the  calendar 
year  1078 are not available.  The total 
number of radio licences in force for the 
calendar vear 1977 is 2,00,96,453,

(b) Gioss revenue from radio and T.V. 
licences  for  the year 1977-78  is 
Rs. aft,96,97,563* 33 out of which  the 
collection charges payable  to P & T 
Department has been fixed at 18%.

(c) The radio ownership in the country 
according  to the  available  figures of

broadcast  receiver licences comes to 
one set per 31 persons.

(d)  According to an estimate  made 
in 19 75 out  of a total of 14- 

15 million radio sets at  that  time 
only about 15 or 30 per cent arc regis­
tered in  the rural areas the  balance 
being in the  towns  or urban sector.

Production of Crude Oil  from 
Bombay High

4900.  SHRI  MANORANJAN
BHAKTA :  Will the  Minister  of
PETROLEUM, CHEMICALS  AND 
FERTILIZERS b<* plrased to staff ;

fa) what is the  present rate of pro­
duction of crude oil fiom  the  Bombay 
High ;

I'M what steps die being taken to have 
optimum pioduction from this source 
during the current >ear; and

(cj to what rxti m oil  from  this 
•ouirewili  nicci the countis\ 1 equjre- 
mcnts for the cutientvear -1

THK MINISTER OF  ST \TE  IN 
THE MINISTRY OF P L I RQ LEU M 
CHEMICALS AND  FLRflLIZLRS
(SHRI N VRSINGH YADAVi  : *}
Tht-  present  rate of pioduction of
crude oil  from Bombay High is aiound 
1,00,000 barrels p<*r day.

(b)  The production rate has already 
been stepped up from 80,000 barrels per 
day to arount  1,00,000 barrels per day 
with effect from 31st Decembei  1978 bv 
recommissjoning of Platform “B'\

(c) Bombav High is expected to pro­
duce about 3* 3 million tonnes of crude 
oil during 1978-79 as agamst die arti- 
cipated  total piocessiug of around  26 
million tonnes of crude in the countiy jn 
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Payment of salaries to Employees 
of New Agencies

4001.  SHRI  SHIV ’  NARATN 
S ARSON IA :  Will the Minister  of 
INFORMATION AND BROADCAST­
ING be pleased to state :

(a)  whether it is a fact that the em­
ployees of the News Agencies pai (iculat ly 
Hindustan Somachar  a«e not getting 
their pay in time;

(b)  if so , reasons therefor ; and




